NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH, BENGALURU, HELD ON 21.02.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

IRP appointed in this case is present. She has filed synopsis alongwith annexures.
She has informed the Tribunal that, Operational Creditor is not providing
assistance to her including fee. Counsel for Operational Creditor is present. He is
directed to furnish all informations required by IRP including payment of her fee.
Further, the Managing Director/Director of the Operational Creditor to be present
on the next hearing date. Further, she also reported that, required information is
not being supplied by the Corporate Debtor. Necessary assistance is also not
- extending by the Corporate Debtor to her. She is directed to move an application
to the Tribunal seeking direction in this regard. Meanwhile she is directed to

proceed in dischargirihyuties. List it on 02/03/2018. )
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